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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 906/2024

IN THE MATTER OF:

VARSHA AGGARWAL & ORS.

...APPLICANT(s)

VERSUS

UNION OF INDIA & ORS.

...RESPONDENT(s)

INDEX

S. NO.

PARTICULARS

PAGE NO.

ADDITIONAL AFFIDAVIT BY RESPONDENT NO. 5
DIVISIONAL FOREST OFFICER, NOIDA IN
COMPLIANCE OF ORDER DATED 17.09.2025
PASSED BY THE HON’BLE NATIONAL GREEN
TRIBUNAL, PRINCIPAL BENCH, NEW DELHI

A COPY OF THE LETTER DATED 16.12.2025 IS
ANNEXED HEREWITH AND MARKED AS
ANNEXURE-1

A COPY OF THE SATELLITE IMAGES ARE
ANNEXED HEREWITH AND MARKED AS
ANNEXURE-2

A COPY OF THE STATEMENT PROVIDED BY THE
VIOLATOR IS ANNEXED HEREWITH AND
MARKED AS ANNEXURE-3

A COPY OF THE REPORT DATED 27.09.2025 IS
ANNEXED HEREWITH AND MARKED AS
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ANNEXURE-4

6. A COPY OF LETTER DATED 29.09.2025 IS
ANNEXED HEREWITH AND MARKED AS
ANNEXURE-5

7. A COPY OF LETTER DATED 31.10.2025 IS
ANNEXED HEREWITH AND MARKED AS
ANNEXURE-6

THROUGH COUNSEL

BHANWAR SINGH JADON
COUNSEL FOR RESPONDENT NO. 5

bhanwar09jadon@gmail.com | 6375115224

DATE: 17.12.2025
PLACE: NOIDA
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 906/2024

IN THE MATTER OF:
VARSHA AGGARWAL & ORS.
...APPLICANT(s)
VERSUS
UNION OF INDIA & ORS.
...RESPONDENT(s)

ADDITIONAL AFFIDAVIT BY RESPONDENT NO. 5 DIVISIONAL

FOREST OFFICER, NOIDA IN COMPLIANCE OF ORDER DATED

17.09.2025 PASSED BY THE HON’BLE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI

I, Rajanikant Mittal, aged about 42 years, S/o Ramesh Chand Gupta, posted as

Divisional Forest Officer, Noida, Uttar Pradesh, do hereby solemnly affirm and

state as under:

1. I, Rajanikant Mittal, am fully conversant with the facts of the case and am

competent and authorized to swear the present Affidavit.

ant has raised allegation against

2. That in the present matter the Applic
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3 is making major changes in Jaypee Wishtown, a township located at Sector
128-134, Noida, District Gautam Budh Nagar. The allegation is that these

changes are being made in violation of the environmental norms.

. That furthermore allegation of illegal felling of trees has also been made by

the Applicant.

. That the Hon’ble Tribunal vide order dated 17.09.2025 directed the
Deponent to disclose the point of the Okhla Bird Sanctuary from which the
distance of Jaypee Wishtown has been measured. The operative part of the
order is stated below:
“...1. Learned Counsel appearing for the respondent no.5 seeks
further 04 weeks’ time to disclose the details as required by

Paragraph 4 and 5 of the order dated 21.08.2025..."

SUBMISSIONS IN COMPLIANCE OF THE DIRECTIONS ISSUED

BY THE HON’BLE TRIBUNAL

. That the in compliance of the directions issued by the Hon’ble Tribunal, the

Deponent has sought a report from the Range Forest Officer, Dadri, directing




6.
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which the distances, as mentioned in the previous affidavit by Respondent

no. 5, have been measured and clarify whether any part of the Jaypee
Wishtown falls within the boundaries of the Eco-sensitive zone i.e. 100
meters from the boundary of the Okhla Bird Sanctuary, as per the Gazette
Notification dated 19" August, 2015 issued by the MOEF&CC, Government

of India (kindly refer to ANNEXURE-5 of Affidavit dated 20.08.2025;

Jjudicial page no. 1036 to 1057).

That in compliance with the directions issued by the Deponent, the RFO has
duly prepared a report and has submitted the same to the Deponent vide
letter dated 16.12.2025.

A copy of the letter dated 16.12.2025 is annexed herewith and marked as

ANNEXURE-1.

That as per the report-
i.  The aerial distance of the Okhla Bird Sanctuary to Jaypee Wishtown
is as follows-
a) Boundary of the Sanctuary- the aerial distance has been

measured from the Gate No. 1 of the Sanctuary, which is the

having the GPS
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coordinates as 2833°5.06”'N, 77°1976.82”E. The gate is on the
southern boundary of the Okhla Bird sanctuary, and Jaypee
Wishtown, having the GPS coordinates as 28°31'13.91"N
77°2120.07"E, is towards south direction of the Okhla Bird
Sanctuary. The aerial distance from the boundary as per the

coordinates is approximately 4.98 km.

iii, The surface distance of the Okhla Bird Sanctuary to Jaypee
Wishtown is as follows-
a) Boundary of the Sanctuary- The surface distance of the
Sanctuary, when measured from Gate no. 1, is approximately
7.9 km from Jaypee Wishtown.
A copy of the satellite images are annexed herewith and marked as

ANNEXURE-2.

8. That in conclusion of the above referred report dated 16.12.2025 submitted
by the RFO, the distance measured and provided to the Deponent, and upon
the due consideration of the Notification dated 19.08.2015 issued by the
MOEF&CC, it is submitted that Jaypee Wishtown falls outside the Eco-
sensitive zone of the Okhla Bird Sanctuary. The same is submitted for the

kind consideration and perusal of this Hon’ble Tribunal.
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ADDITIONAL SUBMISSIONS

9. That with regards to the H2 case no. 34/2025-26 dated 18.08.2025
registered for felling of 1 sheesham tree, it is submitted that on the basis of
the statement/affidavit provided by Mr. Hari Narayan Verma to the RFO,
Dadri. As per the statement/affidavit provided by the violator, he has
admitted his guilt of felling of 1 sheesham tree, and has requested to pay the
requisite amount for the violation, as compensation.

A copy of the statement provided by the violator is annexed herewith and

marked as ANNEXURE-3.

10.That subsequent to receiving of the statement/affidavit from the violator, the
RFO has duly prepared a report dated 27.09.2025 and sent to the Deponent.
As per the report, the violator has deposited an amount of Rs. 25,000/ for
felling of 1 tree as compensation.
A copy of the report dated 27.09.2025 is annexed herewith and marked as

ANNEXURE-4.

11.That the Deponent for compounding of the offense, has sent their report to

the Conservator of Forest, Meerut vide letter dated 29.09.2025.
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A copy of letter dated 29.09.2025 is annexed herewith and marked as

ANNEXURE-5.

12.That the Conservator of Forest, Meerut upon receiving of the report from the
Deponent has provided their approval for the compounding of the offense
vide letter dated 31.10.2025.
A copy of letter dated 31.10.2025 is annexed herewith and marked as

ANNEXURE-6.

13.Hence, the present affidavit is being filed for the kind consideration and

perusal of this Hon’ble Tribunal.

14. 1 state that everything stated above has been stated by me in my official
capacity on and derived from the official records and I state that nothing

material has been concealed therefrom.

o,
DEPONENT
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VERIFICATION

Verified at NOIDA on this 17 day of December, 2025, that the contents of
the above affidavit from paragraphs 1 to 14 are believed to be true and
correct to the best of my knowledge and belief. No part of it is false and

nothing material has been concealed therefrom.

Rotle
DEPONENT

K2 YAD
NMOTARY PUBLIC

17 DEC g5




1067 ANNEXURE-1
Office of the Range Forest Officer,Dadri

Letter No. 1080/35-1 (dadri) Dated 16-12- 2025

To,
DFO
Gautam Budha Nagar

Subject: - O.A. No. 906/2024 Varsha Agarwal V/s U.O.IL dated 1 7/09/2025.
Reference . Your Letter No. 3052/35-1 dated 11/12/2025.

Respected Sir,

In compliance of Instruction given vide your letter no 3052/35-1 dated 11/12/2025
directing to disclose the location of the point from which the distances mentioned in the report
dated11.12.20250f the under signed have been measured and whether any part of the jay pee
wishtown falls within the boundaries of the Eco-sensitive zone in terms of requirement of the

notification. The Pointwise report is as follows:-

1. The arial distance of the Jay Pee Wishtown measured as approximately 4.98 KM was
measured from Gate No. 1 on the boundary of Okhla Bird Sanctuary (GPS location of the
gate 28°33°5.06"°N., 77°19°6.82°"E). This gate is on the southern boundary of the Okhla Bird
sanctuary. Jay Pee wishtown is towards south direction of the Okhla Bird Sanctuary.

2. The limit of eco sensitive zone towards southern boundary of okhla Bird Sanctuary is 100
meters from the boundary of Okhla bird sanctuary as per Govermnt of India Notification
dated 19" August 2015 issued by the Ministry of Environment, Forest and Climate Change.
Whereas the approximate areal distance of Jay Pee wishtown from Gate No. 1 of the Okhla
Bird Sanctuary situated on the southern boundary of Okhla Bird Sanctuary is 4.98 KM.
(Google Earth Image Annexed) Thus, Jay Pee Wish town falls outside Eco sensitive Zone
of the Okhla Bird Sanctuary.

Hence the report is submitted in continuation of the report dated 18.08.2025(Annexed)

of undersigned for compliance of order of NGT dated 15.05.2025 in OA 906/2024.

With regards,
Encl:As above

Dataram
RANGE FOREST OFFICER( DADRI)
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